481 Written Answers

The Deputy Minister of Railways

and Transport (Shri Alagesan): (a)
and (b). No, Sir.
PURCHA SE OF MYSORE Rica
305. Shri Thimmalah: Will the

‘Minister of Food and. An:leulm be
pleasad ‘to state: . )

. (a) whether the Mysore Govern-
ment offered their surplus rice to tl?e
Central Government for purchne

(b) if so, the quantity that lus
been offered for purchase; and = ..

(c) whether Government propose

to purchase the same?

The Minister of  Agriculture
(Dr. P. 8. Destmukh): (a) to (c). The
Government of Mysore have offered
their surplus stocks of 25,000 tons rice
and the Centre have meed to take
over this quantity.
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307. Shei K. €. Sodhia: wm he
Minister of Labour be pleased ‘to

(a) what are the .agencies (t) to
suggest and put up schemss for wel-
fare and housing-of: Coal labour and
{d) to Anally .sanctipn them; .

(b) the total cost of such schemes
(i) put up and (i) sanctioned during
1953-54;
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amount of savings
during the

. (c) the total
made out of the Fund
above year; and

(d) the total savings at the credit

.of the fund?

The Minister of Labour (Shri K. K.
Desal): (a) (i) The different Coal-
fields Sub-Committees, the Coal Mines
Welfare Commissioner and the Minis-

‘tty of Labour.

(ii) The Vice-Chairman of the Coal
Mines Labour Welfare Fund Advisory
‘the

(b) (i) Rs. 50,47,000/-.
(ii) Rs. 27,85,000/-.
(c¢) Rs. 72,55,000/-,

1. d) Rs. 4.35,35,000/-,

WATCH AND WARD STAPF
308. Shri K. C. Sodhia: Will the
Minister of Raillways be pleased to

state:

(a) the total expenditure ifhcurred
by Government on the Watch and
Ward Department of the Indian Rail-
ways during 1953-54; and

(b) the number of employees of
this Department proceeded against (i)
departmentally: and (li). in.Criminal
Courts for thefts or incitement there-
to ‘'of goods in- * charge of Railways
during the same year and with what
results?

The Deputy Minidter of Ratlivays
and Transport (Shrli Alsgesan): (a)
Rs. 3°25 crores, approximately.

(b) (i) 1830 of whom 1725 were
punished. It has been decided .pot
to take any action against 27. The
cases of 78 are being finalised.

(ii) 368 of whom 46 were convicted,
167 were acquitted and' 155 cases are
ppnd.i,ng trial.
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